Name of the Corporate Deblor: Universal Commadity Exchange Limited; Date of Ce

Annexure-5

of Lic

10-06-2026 (i

[Amount in )

seccived by the Liguidator on 18-06-2026); List of Creditors as an; 24-416-2026

List of Operational Creditors (Gavernment Dues)
Details of Claims Detail il dmi
Details of Claimant received stils af elalme aenifios Aottt Amount
Amount’ Foshare in Agtaunt any of claim
i whether lten/ of mutual Amount of Remarks,
sINg covered by lien total : doo s under
Department Government DEEoE Amount Amount Admitted Nature of Claim or attachment attachment amount of continge | dues that | - clafim rejected verificatio any
cpartment & receipt Claimed 5 removed? [Yes/ : nt claim | may be set A
ponding No) claims & n
disposal admited o
1 NIL NIL NA NIL NIL NIL NIL NIL NIL NIL NA
Tatnl - 0.00% - []
## Note- |  CoC bas been d in terms of in the (Liqu fon Process) Regulations, 2016, dated 01-06-2026.
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